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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 104 /2017 (CZ)

(M. A. No. 464 /2017
Rajendra Kori & Anr. Applicant(s)
Versus

Yashwant Agarwal & Ors. Respondent(s)

Date of hearing: 17.07.2020

CORAM:
HON'BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER

HON'BLE MR. SIDDHANTA DAS, EXPERT MEMBER

Mr.Dharamveer Sharma, Advocate
Ms. Nikita Delouri, Advocate
Mr.Yadvendra Yadav, Advocate

For Applicant(s)
For Respondent(s)

ORDER .

1. Learned Counsel for both the parties are present.
2. It is argued that misc. application for exemption of fé{i_s- for

filing the application is pending. Since the matter is

pending from 2017. Thus, we deem it just and proper to

expedite the matter.

3. In light of the above facts, we direct that Collector Guna i .
: ﬁu :K . ',.:,.'

and State Pollution Control Board to submit a brief ré._j_io{}_ -

on the following facts:-

1. Status of the BPL and status of the applicént_ _é;g
to whether he can file fees for filing the applicatiofxfz

2. Factual and action taken report with re'ga,f_d to

=~

the contents written in the application.




4. Applicant is directed to pren copy of the application and
relevant records to the Siate Pollution Control Board to
expedite the submission of report and also send it on
available e-mail of Collecior and State Pollution Control

Board.

o

The required report be submitted within four weeks.

6. The report in the matter be filed by the Committee by e-mail
at judicial-ngt@gov.in preferably in the form of searchable
PDF/ OCR Support PDF and not in the form of Image PDF.

7. Listiton 16.09.2020.
Justice Sheo Kumar Slngh,JM

_Siddhanta D_aé, EM

JG
Original Application No. 104/2017(CZ)
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